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(iv) WORKING OF TALCHER UNIT OF FERTI-
LIZER CORl'ORATION OF ]NOIA 

SHRI ARJUN SETHI (Bnadrak): Earlier 
I raised in the House how FCI Talcher 
U nit was under shut-down from 2nd 
March, 82 to 10th August, 82 due to 
power cut imposed by Orissa State Elec-
tricity Board. The plant authorities pro-
mised the State Government that as soon 
as power is available, the plant will go 
fu ll stream production. Since one and 
h alf moot back, ful power was restored 
to FCJ, it has not bee.n able to produce a 
ingle prill of Urea. It is reliably learnt 

th at proper maintenance of sophisticated 
equipments like Electro-static precipitator 
was not canied out during the six months 
lay shut down. This particular equipment 
i in a very bad shape so as to cause 
limitation in production for another six 
m onths. 

In the meantime. Talcher management 
assured the Government of Jndillt in 
September, 1982 that production would be 

tarted within seven days. But no effort 
bas been made yet in this direction so tar. 

It is also known that the Technical Dir-
ector of F C T visited and made enquiry into 
all details on 18th and 19th September, 
1982. He met all high officials on duty 
and some-selected officials to go into the 
depth of the problems. Hence, large 
upon the Minister concerned to place the 
.copy of the report of Enquiry on the Table 
of the House for discussion and to know 
the state of affairs at Talcher for which 
there has been massive loss of Rs. 120 
crores till to date. 

The Market price for Urea is around Rs. 
2,2001- per tonne. But the production cost 
of Ur~a, for Talcber is Rs. 12,000!- it is 
alleged. Hence, the true picture may be 
-given to tbe House. 

l urge upon the Government to mpply 
1he true picture of the plant and its func-
tioning to the House in the national in-
te rest to help preserve the sanctity of the 
public institutions in the country to :im-
eliorate the economic of the nation. 

- ------ -------

( v) NEED FOR ACTION ON STUDY MADE IN 
1956 ON 'SYNTHETIC' OIL PROJECT. 

SHRI NIREN GHOSH (Oum Dum): In 
l 955 a committee headed by Dr J C Ghosh 
and composed of eminent Scientists and 
technical experts was appointed by the 
Government. In answer to a quest ion the 
Government had stated in September 1982 
that the committee and recommended tbe 
setting up of a low-temperature carbonisa-
tion plant in Bengal coa1field for produc-
tion of soft coke for domestic fuel a:ld for 
utilisation of bye-product tar for the pro- ' 
duction of motor spirit, fuel oil , etc. The 
committee was also of the view that m~tor 
fuel could be prcxluced at le than tile 
landed cost of imported petr.ol prevalent 
in 1956. 

It is a matter of great regret that so 
far Government have not taken any steps 
to implement the recommendations of the 
committee regarding production of synthe-
tic oil from coal, which is a necessity in 
view of the high cost of petrol now. If 
the synthetic oil project were implemente~ 
tens of thousands of crores of rupees in 
foreign exchange would ·nave been saved 
by this time. Will the Government still 
study the matter and implement it? I 
thiok it is extremely necessary an d I de-
mand that the Government make a !ltate-
ment before the House. 

l have taken the permission of th.e 
Speaker and I place "'this report on the 
Table of the House .... 

(lnterr11ptio11s) + * 
MR . D E PUTY SPEAKER: We wi ll exa-

mine it. . . Then, Shri Ram Gopal Reddiy-
he is not here. Then Shri N. Soundara-
raJan. 

(vi) DECLARATION OF TAMIL NADU B NDH 
ON ACCOUNT OF NON-SUPPLY OF W\TER 
TO THE STATE. 

SHRI N. SOUNDARARAJAN (Siva-
kasi): Sir, in Tamilnadu we are suffering 
from a severe drought and water scarcity. 
We are in need of 36 TMC of water from 
Karnataka but we are able to get o nl r 22 
TMC of water. 

• The speaker not havin~ . ubsequently accorded the necessary permission th ::-
paper wa · not trea ted as laid on the Table. 
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In the districts of North Arcot, South 
Arcot, Tirunelveli and Salem the drought 
conditions are the worst. Now there is 
no water in the Mettur reservoir. Our 
kuruvai aod samba crops are suffering for 
want of water. Due to the failure of 
the monsoons we are forced to make a 
power cut of 30 per cent. So there is 
no electricity to install tube wells or pump 
sets to get underground water. Will the 
f;entral Government arrange for the neces-
sary power in the interest of production 
since our Prime Minister bas a number 
of times declared this year as a Produc-
tivily Year'? Not only in Mettur, Sir, but 
other reservoirs like Bhawani, Parambiku-
lam and Aliyar are also suffering from 
insufficient water supply. Hence, this 
urgent reque t to the Centre. Why docs 
not the Central Government depute the 
necessary team to asse s the drought sima-
tion in Tamilnadu? 

~Iy A lADMK Party as well a other 
affili ated parties have called for a Tamil-
nadu bandh to-day since the matter re-
quire the urgent a ttention of the Centre. 
I request that the Centre should persuade 
the Karnataka G overnment to release an 
additional 36 TMC of water from Karna-
taka with immediate effect. Otherwise 
the drought conditions cannot be faced 
with success. 

(v ii) NEED FOR INCREASE IN THB DURATION 
OP REGIONAL CHITRAHAR DY DOOROAR-

SH. .. N 

SHRI NARSINGH SURYAWANSHI 
(.Bidar): "' 'Regional Chitrahar' is an impor-
tant programme of Delhi Door Darsban. 
In this programme songs and sequences of 
various regional language fifms are tele-
cast. But unfortunately some regional 
languages like Kannada, Assamese, Oriya, 
Gujarati, Marathi , Sindhi , etc are not 
getting adequate representation in this pro-
gram.me. 

A , you are aware, Sir, a considerable 

other States are residing in Delhi. It 
is quite obvious that they wilt be very much 
interested in having such programme like 
regional Chitrahar. There are a goat 
number of films in Kannada which have 
won national and international awards and 
are known for their brilliant musical score. 
but for months together there are no songs. 
in Kannada over Delhi T. V. 

At present eighty minute bav been al-
lotted for Hindi Cbitrahar in a wee ·. But 
for the 14 regional languages the time al-
lotted is only 30 minutes. Unless some· 
more time is allotted to the regional Chit-
rabar the fate of the regional languages 
like Kannada, Assamese, etc. in this pro-
gramme would remain the same. Somo-
imes, two to three songs of the same 

language are telecast and on the other 
hand some of the languages are neglected 
mercilessly. Some languages have to 
wait even a year to get a single chance. 
There must be some kind of parity between 
regional languages. Enhancement of the 
duration of regional Cbitrahar will not only 
be a good entertainment for the public at 
large but it will also prove a boon to the 
music lovers of Delhi. Therefore, I 
urge the hon. Minister for Information enci 
Broadcasting to increase the duration of 
regional Cbitrahar from 30 minutes to 8() 
minutes at least. 

15.20 hrs. 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

FIFTIETH REPORT 

MR. DEPUTY-SPEAKER: Now, we 
take up the Private Member ' Busine • We 
start at about 15.22 hours. Prof, Rup 
Chand Pal. 

PROF. RUP CHAND PAL (liooghly): 
I beg to move: 

percentage of Kannadigas, Assamese Guj-
~ ' a°ratis Marathas, Sindhis and people of 

"That this House d'cf agree with fie 
Fiftieth Report of the Committee on Pri-
vate Members' Bills and Resolutions pre~ 
sented to the House on the 13th October, 
1982." 

:. 
•The Original speech was delivered in Kannada. 


